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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERA BAD ~
S . -0.AaND§163 of 19944 e :
Betwsen Dated: 7432199434

RyNaragsamma: = . e Applicant
And

s The Chief General Manager, Telecoms, Abids, Hyderabads
24 The Accounts Officer, Telecom Accounts_Offices, Abids, Hyd|
+ The Telecom Disirict Emginesr, Nalloraﬂ
4y Smt. Ranga Bai, W/o not kanewn, R/e Gandavaram Uillaga, ]
Keodavaluru mandal, Nellors Districty
ol Respondents

' Counsel for the Applicant s Srig K,ﬂnantha Rao

Counsel for the Respondents ¢ Sriw NeR.Devaraj, Sra CGSCy

CORA M : '

Hon'ble Mrg Justice VeNeeladri Rao, Vics Chairman
Hon'ble Mrg AsB.Gorthi, Administrative Member

The Hon'ble Tribunal made the Pollowing orderi=

Nutzca before admissionw Until further erders .in this

'D.A, the terminel benefits due on the death af Sris RBhananjaya.

should not be given unless succession certificate is praducad@

_If any asppuointment is given to the-4th respondent pending disposa

of the UiP.No«518/93 on the file of the District Judge, Nellore,

" the same should not be & bar fer consideratien of -the cass af

tha applicant fer compassionate appointment if she suceeds in
@stablishing that she is the widew of late Shri. Dhananjayad
’ Post -on 18.4.19943 :

Jritgs Fath '
Deputy Registrar(Judli) = .

Capy tos-

14 The Ghief General Managar, Telecoms, Abids, Hyderabad

24 The Accounts Officer, Telecem Accounts 0Office, Abids, Hydera

% The Telecom District Engineer, Nelloraes

43 Smt,: Ranga Bai, W/o not known, R/o Gandavaram Village,
Kodavaluru Mandal, Nellore ‘Districts

S4 One copy to Sri. K.Anantha Rao, advocatae, Nau Malakpet, Hyd

6% One copy to Sris N.R.Bauaraj, Sre CGSC, CAT, Hyds]
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IN TFE CENT AL ALMINISTRATIVE TRIBUA L

TV T,

IYDERAEAD 3ECIT AT HYDERABAD

THE HON'3SLE M&.o JETICE V.NEEL:ADRI RAQG

. VICE=-CHATRMAN

LoD

- THu BOJ'ZLE [K.4.B.GORTHT :MEMBER (4) -

é’JjJrD

TEE HON'BLE ..o {IAIDRASEEHAR REDDY

‘ZL;; D

MEMZER{JUDL)

LTHE HCH'BLL MR.RJRAMCARACAY ¢ MEMSER

N

.7 :
Dated: 43/—1994.
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Admitted and Interim Directions
lssued,
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